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CASES UNDER Essi!NIlAL COMMODIT1l!II 
Acr 

3490. SHRI RAM CHARAN: Will the 
Minister of COMMERCE be pleased to 
statc: 

(a) the number of persons/firms cbal-
lenged under the Essential Commodities Act, 
1955 all over the country during the Jut 
three years; and 

(b) the number out of them punished and 
acquitted? 

THE DEPUTY MINISTER IN THE 
MlNlSTRY OF COMMERCE (SHRI 
MOHO. SHAFl QURESHl): (a) and (b); 
A statement is laid on the Table of the HoIl8C. 
(Placed ill Library. See No. LT-1919/67) 
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